
1 

 

            BEFORE THE NATIONAL GREEN TRIBUNAL 

SOUTHERN ZONE BENCH AT CHENNAI 

 

Original Application No. 137 of 2021 

IN THE MATTER OF 

Gutha Gunasekhar & ORS     ……………..…… Applicants 

                                                             -Vs- 

Union of India & ORS     ……………….....    Respondents 

 

 

 

 

 

 

 

 

 

 

 

 

        COUNTER AFFIDAVIT FILED BY 3RD RESPONDENT 

 

 

 

 

 

 

 

PLACE: CHENNAI          

DATE  : 14.09.2021 

 

 

 

 

 

 

M/S MADHURI DONTI REDDY 

ADVOCATE 
STANDING COUNCIL FOR GOVERNMENT OF  

ANDHRA PRADESH 
A.P. POLLUTION CONTROL BOARD 

T.T.D. SUPREME COURT OF INDIA 
#S2, Royal Castle, 26, Gill Nagar Extension, Choolaimedu, Chennai 

– 600 094. Mobile: 98407 98460 / 6383121322 
 

COUNSEL FOR RESPONDENT 3 ,4 and 7  



1 

 

            BEFORE THE NATIONAL GREEN TRIBUNAL 

SOUTHERN ZONE BENCH AT CHENNAI 

 

Original Application No. 137 of 2021 

IN THE MATTER OF 

Gutha Gunasekhar & ORS     ……………..…… Applicants 

                                                             -Vs- 

Union of India & ORS     ……………….....    Respondents 

INDEX 

Sl. 

No. 
Description of the Document Page No. 

1. LIST OF DATES AND EVENTS 1-4 

2. COUNTER AFFIDAVIT 5-29 

3. Annexure-1. A copy of the Environmental Clearance 

to the HNSS Project vide Lr.No.J-12011/10/2006-

IA.I, Dated: 08.05.2006. 

30-33 

4. Annexure-2. A copy of the Environmental Clearance 

for GNSS Project vide Lr.No.J-12011/18/2006-IA.I, 

Dated: 21.06.2006. 

34-37 

5. Annexure-3. A copy of Govt. Memo. No.ICD01-

MJIR01C20/8/2019-PROJECTS-III Dt.10-12-2019 for 

lifting 2000 cusecs of water from GNSS main canal. 

38 

6. Annexure-4. A copy of G.O.RT. No 444 of WRD 

(Proj.III) Dt 26-08.2020 for the work of “Investigation 

and Construction of Lift Schemes to lift water from 

GNSS to HNSS”. 

39-40 

7. Annexure-5. A copy of Minutes of S.L.T.C. in which 

IBM estimate of GNSS to HNSS Link canal was 

approved on 27-10-2020. 

41-45 

8. Annexure-6 A copy of G.O.RT.No.461, Water 

Resources (Projects.III) Department Dt.02-09-2020 for 

the formation of three balancing reservoirs viz., 

1.Mudivedu Balancing Reservoir: 2.Nethiguntapalli 

Balancing Reservoir and 3.Avulapalli Balancing 

Reservoir) in Chittoor Dist. 

 

46-47 

9. Annexure-7. A copy of Technical sanction accorded by 

the Chief Engineer, NTR TGP, Tirupati vide CE/NTR-

TGP/TPT/R.No.14/2020-21, Dt: 18.01.2021. 

48 

10. Annexure-8. A copy of minutes in which the Draft 

Tender Schedules were approved by the State level 

Technical committee on 09.02.2021. 

49-52 



2 

 

Sl. 

No. 
Description of the Document Page No. 

11. Annexure-9. A copy of Proceedings of the Judicial 

preview Committee vide Rc.No.30 (34)/J.PP/2020 

Dt.24-02-2021. 

53-73 

12. Annexure-10. A copy of proceedings of the Chief 

Engineer, N.T.R.T.G.P., Tirupati in which DTN & DTS 

proposal has approved vide memo no. CE/NTR-

TGP/TPT/TS/T6/IC Chittoor/ Balancing Reservoirs -

03, Dt:-03-03-2021. 

74 

13. Annexure-11. A copy of Tender Notice No. 

11SE/2020-21 dated 03.03.2021 in e-procurement 

platform with IBM value for receiving bids online. 

75-81 

14. Annexure-12. A copy of minutes of the meeting dt: 

17.04.2021 in which the tender was awarded by the 

State Level Technical committee in favour of M/s 

NECL-RRCIIPL (Joint Venture, Hyderabad). 

82-85 

15. Annexure-13. A copy of Govt. memo issued by the 

State of Andhra Pradesh in which the representation 

was communicated to C.E., N.T.R.T.G.P, Tirupati. vide 

Memo. No. ICD01/446/2021-PROJ-III(1374931) 

Dt:23/03/2021. 

86 

 

 

It is certified that all the documents contained in the above annexure are true 

copies. 

 

PLACE: CHENNAI          

DATE  : 14.09.2021 

 

 

 

 

 

M/S MADHURI DONTI REDDY 
ADVOCATE 

STANDING COUNCIL FOR GOVERNMENT OF  
ANDHRA PRADESH 

A.P. POLLUTION CONTROL BOARD 
T.T.D. SUPREME COURT OF INDIA 

#S2, Royal Castle, 26, Gill Nagar Extension, Choolaimedu, Chennai 
– 600 094. Mobile: 98407 98460 / 6383121322 

 

COUNSEL FOR RESPONDENT 3 ,4 and 7  

























































The averments made herein are without prejudice to the stand reserved
to be taken to the response of ministry of environment that may be filed.
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-~ . . GOVERNMENT OF A.NDHRA PRADESH r . WATER RESOURCES (ProJects.111) DEPARTMENT 

. Memo, No. ICD01•MJIROIC20/8/2019·PROJECTS•III Oated:10.12.2019 

C.E. 

DC£ 

>EE 

PA 

ater Resources Department - PADA (Pullvendula A.reaDevelopment 
ency) • 'In· Principle Approval' for the revised proposal of three Li 

chemes viz .. I) to lift 2000 cusecs of water from GNSS Main canal @ km 
56.00 to Kaletlvagu Reservoir II) to 11ft 240 cusecs water from GNSS mai 
anal to fill Alavalapadu Tank and to connect PBC 52 km 111) supply o 
ater at the rate of 300 cusecs from Chitravathl Balancing Reservoir t 
erraballi tank feeding tanks enroute In Ungala, Pullvendula Manda! and 

UCIL affected villa es in Vemula Manda! • Accorded - Re ardin • 
Ref: 1 GO ~t No.517, WR Pro .Ill De t .. dated:18.11.2019 

2) From the Chief Engineer (P). Kadapa Lr No.CE(P)&DWRO/ WRD/ KDP 
S3/PADA orks , dt:05.12.2019 . 

&&&& 

In the reference 2nd cited, the Chief Engineer (P): Kadapai h~s jnformed that 1• 
the Hon'ble Chief Minister Programme has been scheduled in Kadapa District · 
from December 23rd to 25th' 2019 and Foundation Stone has to be laid for the 
'three lift Irrigation ·schemes as per the revised proposal. The OPR ·sllbmission and 
approval Will take time as the, agency will. · ~e fixed and Agreement will be 
concluded on 20.12.2019 for S&~ Operation. · ' 1 

2. The Chief Engineer (P), Kadapa has therefore ~equested the Governme~ tcl H !) TA q 2:. 
accord 'In· Principle Approval' for the abqve said three Lift Schemes as per the . 
revi-sed proposa!, so as to take necessary action for laying the foundation stone"fof •••• · ·· • · · ·•·•••· .. \• 
three lift schemes. -
3. The Government after careful examination of the revised proposal of Chief 
Engineer (P), Kadapa received vide reference 2nd cited, hereby accorded ''in· 
principle approval" for the three lift irrigation schemes and the CE has to take an 
necessary action including calling for tenders in the matter-. 

4. The Chief Engineer (P). Kadapa is requested to take necessary action in the 
matter accordingly. 

ADITY A NATH DAS 
SPECIAL CHIEF SECRET ARY TO GOVERNMENT 

To 
The Chief Engineer (P). Kadapa 

//Forwarded::By Order// 
~-

SECT,!>~~ 
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GOVERNMENT OF ANDHRA PRADESH 
ABSTRACT 

 
Water Resources Department – “Investigation and Construction of Lift Schemes to 
lift water from GNSS to HNSS” - Administrative Approval – Accorded – Orders – 
Issued. 
--------------------------------------------------------------------------------------------- 

WATER RESOURCES (PROJECTS.III) DEPARTMENT 
 
G.O.RT.No. 444                                                    Dated: 26-08-2020. 

          Read the following: 
1) From Chief Engineer (P), Kadapa Lr. No:CE(P)/WRD/KDP/TS2/ Chakrayapet/ 

2020 / Dt:30-05-2020. 
2) From the Engineer-in- Chief (I), Vijayawada Letter No.ENC (I)/DCE (GDS)/OT2/

AEE5/CHAKRAYAPETA LI SCHEME, Dt:17.06.2020. 
3) From the Chief Engineer (P), Kadapa, Lr.No: CE(P)/WRD/KDP/TS2/ 

Chakrayapet/2020, Dt:20.07.2020. 
 

&&&& 
ORDER: 
 

In the letter 1st read above, the Chief Engineer (P), Kadapa has requested 
the Government to accord administrative approval for the estimate for the work 
“Investigation and Construction of Lift Schemes to lift water from GNSS to HNSS” 
for an amount of Rs.5139.00 Crores. 

2. In the letter 2nd read above, the ENC (I), Vijayawada has requested the 
Government to consider the replies of the Chief Engineer(P), Kadapa letter 
dated:20.07.2020 while according administrative approval for the subject work. 

3. Government after careful examination of the proposal of Chief Engineer (P), 
Kadapa, hereby accorded administrative sanction for the work “Investigation and 
Construction of Lift Schemes to lift water from GNSS to HNSS” for an amount of 
Rs.5036,00,00,000/- (Rupees Five Thousand and Thirty Six Crores only) in 
relaxation of FRBM norms subject to condition that the CE has to ensure the 
following before according technical sanction: 

 
i) The correctness of quantities, leads, rates and data proposed in the estimate.

ii) Approved Designs and drawings by competent authority have to be obtained 
i.e., CE, CDO  

iii) Detailed estimates have to be obtained for each of the components/items of 
the proposed LS provisions. 

iv) As per the revised Sand Policy of the Govt. the Sand rate have to be adopted. 

v) The Present proposal shall not overlap any other works/packages. 

vi) As per GO Ms No.11, dt.11.2.2020, the Seigniorage charges have to be worked 
out and shown in the abstract as LS provision. 
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4. The above expenditure is debitable to the HOA:4700 Col on Major Irrigation – 
01 Major Irrigation (Commercial) – MH 133 SKD GNSS – GH 11 State Development 
Schemes – SH 27 – 530 Major Works/531 Major Works.  

5. The Chief Engineer (Projects), Kadapa shall take further action accordingly. 

6. This order issues with the concurrence of Finance (FMU.WR.II) Department 
vide their UO No. FIN01-FMU0MRAS(WR2)/186/2020-FMU-WRII,Dated:15-08-2020. 

(BY ORDER AND IN THE NAME OF THE GOVERNOR OF ANDHRA PRADESH) 
 

                ADITYA NATH DAS, IAS  
SPECIAL CHIEF SECRETARY TO GOVT 

To 
The Chief Engineer (Projects), Kadapa. 
Copy to: 
The ENC (I), Vijayawada. 
The Director of Works & Accounts, Vijayawada 
The Finance (FMU.WR.II) Department 
The PS to Minister (WRD) 
The PS to Special Chief Secretary (WRD) 
File No ICD01/MJIR/267/2020-PROJECTS-III(1155189) 
SF/SC 
 

//FORWARDED :: BY ORDER// 
 

SECTION OFFICER 
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%%

MINUTES OF MEETING OF STATE LEVEL TECHNICAL COMMITTEE HELD ON 27.1rO-2O2O &
28.1O.2O2O FOR FINALISING IBM VALUE FOR THE WORK OF *INVESTIGATION AND
CONSTRUCTION OF LIFT SCHEMES TO LIFT WATER FROM GNSS TO HNSS-.

Name of work:-

Estimate Value:-
Approval sought for:-
Name of the Chief Engineer:-

Investigation and Construction of Lift
Schemes to lift water from GNSS to HNSS,

Rs. 5036.00 Crores,

Finalizing of IBM value,

Sri K.Sravana Kumar Reddy,

Chief Engineer (P), Kadapa.

****x*x****

The Chief Engineer (P), Kadapa placed the proposal before the State Level Technical Committee for
finalizing IBM Value for the work of "Investigation and Construction of Lift Schemes to lift water from GNSS
to HNSS".

The Chief Engineer (P), Kadapa reported as follows:

Government accorded administrative approval for "Investigation and Construction of Lift Schemes
to lift water from GNSS to HNSS" for an amount of Rs.5036.00 Crores vide G.O. Rt No.444, of Water
resources Department Dt. 26-08-2020.

The proposed GNSS-HNSS lift scheme is envisaged to provide irrigation water to en-route tank
originating at Km. 56.000 on GNSS main canal near Pamuluru village and culminating at Punganuru Branch
Canal @ Km. 79.600 near Jagadamvari palle of Mulakala Cheruvu mandal besides filling of Kaletivagu
Reservoir, Veligallu Reservoir, Srinivasapuram Reservoir and Adavipalli Reseruoir. The above lift scheme is
designed to serve ayacut in the mandals of Chakrayapeta, Ramapuram, Lakkireddy palli, Rayachoty,
Veeraballi, Sundupalli,Chinnamandyam etc., in Kadapa district and Thamballa palli, peddamandyam,

Gurramkonda,Kalikili,Valmikipuram,Kalakada,Pileru,KV palle, PTM, B.Kothakota, Madanapalli,punganuru etc.,
in Chittoor district.

Government have accorded in principle approval for 2000 cusecs for the above change in the scope
of work vide Govt Memo No ICDOl-MjIRO1rCIOLBI]:O19-PROJECTS-III, Dt:10.12.2019. The water
requirement is proposed to be met from the enhanced carrying capacity of canal from Pothireddypadu Head
Regulator to Gandikota reservoir to draw the flood waters from Srisailam reservoir in less number of days
and to store and utilize from Gandikota reseruoir and other existing reseryoirs.

The bifurcation of 2000 cusecs of water to various schemes is as follows,
1. Lifting of 2000 cusecs of water from GNSS main canal @ Km 56.000 to Kaletivagu Reseruoir.
2. Lifting of 450 cusecs of water from Kaletivagu Reservoir to feed tanks on upland areas of

Chakrayapeta, Ramapuram and Lakkireddy palli mandals of Kadapa district.
Lifting of 1550 cusecs of water from Kaletivagu Reservoir to Veligallu Reservoir
Lifting of 750 cusecs from Veligallu Reservoir to HNSS Main Canal @ Km. 483.750, to serue ayacut
under Srinivasapuram Reservoir of Kadapa district and Adavipalli Reservoir and Thambalapalli
Distributory of Chittoor district.
Lifting of 800 cusecs of water from Veligallu Reservoir to Punganuru Branch Canal to join @ Km
79.600 to serve ayacut on D/s of Punganuru Branch Canal and new ayacut in Chittoor district.

The Chief Engineer (P), Kdapa reported that, this project is proposed to be taken up under
"Rayalaseema Drought Mitigation Project". The present Package work is proposed to be taken up under EPC

system.

3.

4.

5.
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The following components are proposed in the Estimate.

1. Investigation and preparation of Hydraulic particulars, designs drawings for the system requirements

for Canal and CM & CD Works, Lifts, Pump Houses, Tunnel, Pressure mains, Reservoirs, Pumps,

Motors, Preparation of estimates for the components, Investigation of substations, Model studies,

Preparation of Land Plan schedules and all other associated work.
2. Construction of Pump houses with Electro-Mechanical, Hydro-Mechanical, Mechanical and EM Pafts

including civil works for Pump House and Pressure mains etc complete for - 10 No's of Pump

Houses with Surge Protection arrangements etc complete.

3. Excavation of Open Gravity Canal for 2000 cusecs including CM & CD works etc. complete.

4. Excavation and Construction of tunnel with all allied works including lining for 2000 cusecs etc.

complete.

5. Construction of Cross Regulator with allied works etc. complete,

6. Reservoirs:-

a) Enhancement of capacity of Kaletivagu reservoir from 0.225 TMC to 1.20 TMC including all

work for storing 1.20 TMC with necessary surplus arrangements etc complete,

b) Formation of Kallurupalli new reseruoir including all works necessary with surplus arrangements

etc. comPlete.

c) Enhancement of capacity of Nayuni Cheruvu including all allied works etc complete,

d) Construction of Vempalli Summer Storage tank including all work for storing 0.10 TMC etc.

complete.

7. SCADA system, and

B. Operation and Maintenance of whole system for 15 Years.

Detailed Estimate:

1. The tentative designs and drawings are adopted for allthe components for preparation this IBM estimate.

2. The classification of soils is done as per the site conditions.

3. Controlled Blasting is proposed near CM & CD Works for a length of 200 m on either side as per the

yardsticks of Engineer-in-Chief (Irrgn) circular memo No:ENC(I)/DCE(GDS)/OT2lAEE4lSLSClControlled

Blasting Dt:27.06.2017 to avoid damage to the existing infrastructure at all locations where ever necessary.

4. As per the minutes of BoCE's Meeting dated:22.03.2007 communicated in letter No:E2lF7lIl2004-051L37

Dt 04.06.2007 for design mixes are recommended for various higher grades of concrete specifying Quantity
of Cement Content to be used for adoption and the same is adopted.

5. Sand leads are proposed as per the Government policy. i.e. from nearest stock point to the site. Cost of

stone supplied from canal spoil is deducted towards coarse aggregate, rubble stone and stone chips in

respective data items as per SOR 2020-21 rates.

Lead for Concrete-By considering that a batching plant is located at ground level based on water

availability, concrete placement would be 4 Kms on an average from the batching plant including ramp

distances and tunnel inside length of hauling for placement. Accordingly required number of Agitator cars

with time considerations as per the standard Data for maintaining the progress (i.e.at 3.5 cum/hr or at 3

cum/hr whichever is applicable) and the data is deduced and adopted for allowing concrete lead in Data

items IRR TAW 5-3 and IRR TAW 5-4 for tunnel concrete.

6. Provision for dewatering is made as per site requirements, wherever necessary.

7. SOR 2020-21 is adopted for preparation of this IBM Estimate. The rates for cement are adopted as Rs.

36721- per MT and the rates for steel, steel plates are adopted as per SSR 2020-21 as Rs.40,500/MT (Fe

415, Rs 41,500/MT (for structural steel), Rs 43,000/-( MS flats) and Rs 42,5001 MT ( MS Plates) as per SoR

2020-21for preparation of Data.

B. Total Land Acquisition required for this scheme in Forest Area is 20 Acres and Non-Forest Area is about

1335Acres. The Land acquisition process will be taken up after approval of alignment, designs and drawings

for head works and all associated work after tender process. The actual extent required will be assessed

and necessary requisition proposals will be sent to Land Acquisitions Officers.
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The rates for MW of Pump houses are adopted as per the approved data. The rates for Pressure mains,

Butterfly valves, Scour valves, EOPD & HOPD valves, Dismantling joints are adopted as per Public health

items for the year 2020-2t.
The Contractor Profit & Other overhead charges are considered for the data items of lrrigation,

pressure main, Butterfly valves, Scour valves, EOPD & HOPD valves, dismantling joints based on Public

Health SOR 2020-21.

10.The Guidelines for pressure mains for lift irrigation schemes as communicated by the Chief Engineer,

Central Designs Organization, Vijayawada vide Lr No: CE/CDO lDiv-216612020 Dt:- 22.07.2020 are adopted.

ll.Instrumentation is proposed and is kept in Tunnel sub estimate in Part A of the Estimate. This will be

considered based on the necessity during execution.

12.fne amount of Rs. 3.58 Crores already incurred for S&L operation and preparation of DPR is deducted from

the investigation amount of 0.315o/o.

13. provision towards GST at L}o/o is proposed in line with GOMs No 58 of Finance (WR.I) Department Dt

08.05,2018 as the Value of earth work is less than 75o/o, Seigniorage as per GO Ms No ll(industries and

Commerce(M.Il) Department) Dt 1L.02.2020,NAC @ 0.1olo etc',

After scrutiny, the detailed estimate is worked out as follows.

Sl. No. Description Amount in Rupees

PART.A Working Items (ECV ltems)

1

Investigation, design and drawings for approach channels, pump

houses ,pressure mains, delivery chambers, CM&CD works, gravity

canal, tunnel, Reservoirs, tanks and allied works etc.

9,78,45,940

2
Construction of Pump house-I , Electro & Hydro mechanical and

pressure main-1

762,49,71,400

3 Construction of tunnel-I 206,09,99,718

4 Construction of gravity canal including CM&CD works 46,27,70,237

5 Enhancement of Kaletivagu reservoir 2r0,02,83,796

6 Construction of Pump house-Il, Electro-Mechanical, pressure main-II 483,15,36,584

7 Formation of Kallurupalli tank L4,81,56,074

B
Construction of pump house-Ill , Electro-Mechanical and pressure

main-III
79L,33,03,664

9
Construction of pump house-IV , Electro-Mechanical and pressure

main-IV
474,30,39,054

10
Construction of pump house-V , Electro-Mechanical and pressure

main-V
231,86,87,204

11 Enhancement of Nayunicheruvu tank L,48,92,550

L2
Construction of pump house-Vl , Electro-Mechanical and pressure

main-VI
462,48,19,608

13
Construction of pump house-Vll , Electro-Mechanical and pressure

main-VII
49,32,2L,470

t4
Construction of pump house-l( 2k & 3k to feed tanks in

Chakrayapeta, Lakkireddipalli & Ramapuram Mandals.

486,98,33,161

15 Construction of cross regulator 3,73,53,94L

16 Construction of Vempalli storage tank with 0.1 TMC 18,34,74,159

t7 SCADA System 13,00,00,000
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1B
Provision towards operation & Maintenance of pump trouses (purnp
House, Pipe line, EM & HM parts) for 15 years. 102,68,53,581

19
Provision towards operation & Maintenance of crvr'l work
Components @1olo for 2 years (i.e 0.5olo per each year) 5,73,54,860

IBM/ECV value Put to Tender: part A 4373,93,37,001

The Chief Engineer (P), Kadapa placed the IBM estimate before the SLTC for Rs. 5036.00 Crores for
examination.

OBSERVATIONS OF THE SITC:
a. The estimate is prepared based on tentative design and drawings and the quantities are provided as

per the above tentative designs and classification is considered as per site conditions for purpose of

S!.No. Description of Item Amount in Rupees

PART.B Items Covered in Bid

1 Provision for GST @ 72o/o 524,87,20,440

2 Provision towards NAC @ 0.1olo 4,37,39,337

3 Provision towards Seigniorage charges 30,60,54,789

Subtota!:- Part B 559,85,14,566

PART (A)+(B) in Rs. 4933,78,51,567

PART.C Depaft mental provisions

1 Provision towards land acquisition

a) (Non-Forest Land= 1335 Acres/6.00 Lakhs per acre) 80,10,00,000

b) (Forest Land= 20 ACRES/10.00 Lakhs per acre) 2,00,00,000

2 Provision Towards Electrical sub station and Transmission Lines Etc. 14,50,00,000

3 Provision towards Price Adjustment 4,00,00,000
4 Provision towards Tender Publication Charges 10,00,000

5

Provision Towards Geo Technical Explorations including Lab Testing
charges and approval of Designs and drawings from competent
Authorities including consultation charges

25,00,000

6
Provision towards construction of Guest House 1000Sq.Ft @ Rs.
2,5001- Per Sq.Ft near Kaletivagu Reservoir

25,00,000

7 Provision for shifting of Electrical lines 25,00,000

B Provision for Plantation 5,00,000

9 Provision towards fixing of Hp Boards, sign Boards etc. 25,00,000

10
Provision towards purchase of scientific Instruments tite ocpsJotat
Station,Auto Levels, Digital Survey India Maps etc.

30,00,000

11
Provision towards construction of pylon, video graptrrt ana
Photographic charges etc.

16,48,433

Subtotal:- Part C 702,21,48,433

Grand Total of work( Part A+ part B+ part C) 5036,00,O0,ooo
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estimate. After detailed investigation and detailed engineering, the EPC agency will submit detailed

deigns and drawings and the best design as approved by the Competent Authority will be considered

for execution and it shall be ensured that the savings accrue to the Government in case of reduction in

cost.

b. The pumps & Motor power calculations may be got vetted by APGENCO before commencement of work

and regulated accordingly. The designs for substations and transmission lines etc. may be got vetted by

APSPDCL before commencement of work and adopted accordingly.

c. 0.315o/o provision is made towards "Investigation, Design & Estimation" and the expenditure already

incurred in SID operations is deducted from this provision.

d. provision is made for operation and maintenance of the scheme for 15 years including defect liability

period of 2 years for civil wor$ of pump houses and 5 years for EM & HM works including spare pafts'

0.50/o of EM & HM cost of EM & HM works per year, 0.250/o Of pipeline cost per pipelines per year and

O.L25o/o of Civil works of pump houses per year for first 5 years including spares and maintenance.

O.Z5o/o of EM & HM cost for EM & HM works per year and 0.125olo of pipeline cost per pipelines per year

and 0.06250/o of other Civil work of pump houses per year for maintenance for 6th to 15th year.

provision for Operation & Maintenance for works other than pump house i.e. Reservoirs, Tank, Tunnel,

Gravity canal, CM&CD works of pipeline @ 1olo for two years (0.5olo per each year).

e. provision for dewatering @ 3olo ?s per the SSR is included in the rate for the quantities involved in

work, in Data items as per the SOR 2020-2L.

t. Provision is made for Seigniorage charges, NAC @0.1olo and provision for GST @ LZo/o in Pat B.

g. provision is made in the estimate for land acquisition for 1355 (1335 non forest+20 Ac forest land)

Acres, Construction of Sub stations and Electrical lines, price adjustments in Part C.

h. The Chief Engineer (p), Kadapa may thoroughly check each and every provision for their suitability

before commencement of the work.

i. The IBM estimate is prepared with SOR 2020-2021.

RECOMMENDATIONS OF THE SLTC:

The State Level Technical Committee discussed the proposal in detail and based on the

recommendations of the Chief Engineer(P), Kadapa, the SLTC finalized the ECV as Rs. 4933,78,5L,5671-

(Rs.4373,93,37,00U- as Part-A and Rs. 559,85,14,566/- as Part-B) and Rs.102,2t,48,4331- as Pat C. The

total IBM estimate value is finalized as Rs.5036,OO,O0,0OO/- (Five Thousand and Thirty Six Crores only) for

the work of 'tlnvestigation and Construction of Lift Schemes to lift water from GNSS to HNSS" with

maintenance of pump houses and pipelines system for 15 years including defect liability period of 2 years for

civil works of pump houses and 5 years for EM & HM works including spare parts under EPC turnkey system

and for other civil works, the maintenance period is 2 years including defect period.

ngineer-in-Chief (Irrigatit
(Chairman, SLTC) Tenders

Central Design

Kadapa

(Member Convener)

(
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GOVERNMENT OF ANDHRA PRADESH 
ABSTRACT 

 
Water Resources Department –“(1) Formation of balancing reservoir near Mudiveedu 
village in Kurabalakota (M) (2) Formation of balancing reservoir near Nethiguntapalli (V) 
in Punganur (M) and (3) Formation of balancing reservoir near Avulapalli (V) in Somala 
(M) of Chittoor District” - Administrative Approval – Accorded – Orders – Issued. 

-------------------------------------------------------------------------------------------------------------------------- 
WATER RESOURCES (PROJECTS.III) DEPARTMENT 

G.O.RT.No. 461                                                                              Dated: 02-09-2020. 
                             Read the following:  
 1) From the Chief Engineer, NTR TGP, Tirupati Letter No.CE/NTRTGP/TPT/ 

TS/T6/IC/CTR   /Balancing Reservoirs dt:06-06-2020. 
 2) From Chief Engineer, NTR TGP, Tirupati Lr No. CE/NTRTGP/ TPT/ TS/

T6/IC/CTR /Balancing Reservoirs, dt:12-07-2020 
&&&& 

ORDER: 

 In the letters 1st and 2nd read above, the Chief Engineer, NTR TGP, Tirupati has 
requested the Government to accord administrative approval for the following works: 

S. 

No 

Name of the work Amount  

(Rs. In Crores)

1 Formation of   Mudiveedu balancing reservoir near Mudiveedu 
village in Kurabalakota (M) of   Chittoor District 

772.01

2 Formation of   Nethiguntapalle balancing reservoir near 
Nethiguntapalle village in Punganur   (M) of Chittoor District 

781.175

3 Formation of   Avulapalli balancing reservoir near Avulapalli 
village in Somala (M) of   Chittoor District 

707.22

  Total Rs.2260.40 

2. Government after careful examination of the proposal of Chief Engineer, NTR 
TGP, Tirupati, hereby accorded administrative sanction for the following works for an 
amount of Rs.2144,50,00,000/- (Rupees Two Thousand One hundred Fortyfour Crores 
and Fifty Lakhs only) in relaxation of FRBM norms: 

S. 

No 

Name of the work Amount

(Rs. in Cr.) 

1 Formation of   Mudiveedu balancing reservoir near 
Mudiveedu village in Kurabalakota (M) of   Chittoor District 

759.50

2 Formation of   Nethiguntapalle balancing reservoir near 
Nethiguntapalle village in Punganur   (M) of Chittoor District 

717.80

3 Formation of   Avulapalli balancing reservoir near Avulapalli 
village in Somala (M) of   Chittoor District 

667.20

  Total 2144.50

3. The above expenditure is debitable to the HOA:4700 Col on Major Irrigation – 
01 Major Irrigation (Commercial) – MH 133 SKD Galeru Nagari Sujala Sravanthi – GH 11 
State Development Schemes – SH 27 C & D – 530 Major Works/531 Major Works. 
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4. The Chief Engineer, NTR TGP, Tirupati shall take further action in the matter 
subject to condition that he has to ensure the following before according technical 
sanction: 

i) The correctness of the provisions, rates and quantities proposed in the estimate.

ii) CE, CDO approved drawings would be taken for estimate purpose and tenders 
should be called accordingly. 

iii) As three reservoirs would serve ayacut, they must be localized. 

iv) Any savings for these works shall not be used for any other new component of 
work. 

 

5. This order issues with the concurrence of Finance (FMU.WR.II) Department vide 
their UO No. FIN01- FMU0MRAS(WR2)/187/2020-FMU-WR-II, dated:15-08-2020. 

(BY ORDER AND IN THE NAME OF THE GOVERNOR OF ANDHRA PRADESH) 
                 
 
                      ADITYA NATH DAS  
SPECIAL CHIEF SECRETARY TO GOVT 

 
To 
The Chief Engineer, NTR TGP, Tirupati. 
Copy to: 
The ENC (I), Vijayawada. 
The Director of Works & Accounts, Vijayawada 
The Finance (FMU.WR.II) Department 
The PS to Minister (WRD) 
The PS to Special Chief Secretary (WRD) 
File No ICD01/593/2020-PROJECTS-III(1160914) 
SF/SC 

//FORWARDED :: BY ORDER// 

SECTION OFFICER 
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Enquiry Particulars

Department Name I & CAD
Circle/Division SE,  I & CAD,   CHITTOOR
Tender ID 379405

IFB No / Tender Notice Number NIT No.11SE/2020-2021, Dated:03.03.2021 (Reverse
Tendering Cum eAuction)

Name of Project Formation of 3 Balancing Reservoirs

Name of Work

Formation of Balancing Reservoirs 3 Nos. 1) Mudivedu
Balancing Reservoir near Mudivedu Village in
Kurabalakota Mandal 2) Nethiguntapalli Balancing
Reservoir near Nethiguntapalli Village in Punganur
Mandal 3) Avulapalli Balancing Reservoir near Avulapalli
Village in Somala Mandal of Chittoor District under EPC
Turnkey System

Package number N/A
Period of Completion/ Delivery Period (In Months) 36
Bidding Type OPEN
Bid Call (Numbers) 1
Tender Category WORKS
Type of Work Civil Works
Currency Type (INR)
Default Currency Indian Rupee - INR
Estimated Contract Value 15542160649.00
Evaluation Type Price Bid EPC
Evaluation Criteria Based on Price
Form Of Contract EPC
Consortium / Joint Venture Applicable
Withdraw Bid Not Applicable
Regrete Bid Not Applicable
Reverse Tendering Applicable

Tender Dates

Bid Document Download Start Date & Time 08/03/2021 11:00 AM
Bid Document Download End Date & Time 22/03/2021 05:00 PM
Bid Submission Closing Date & Time 23/03/2021 03:00 PM
Bid Validity Period (In Days) 90

Tender Inviting Authority Particulars

Officer Inviting Bids Sri M Surendra Reddy ME Sup Engineer
Bid Opening Authority Superintending Engineer, Irrig Circle, Chittor

Address Office of the Superintending Engineer, Irrigation Circle,
Chittoor

Contact Details 9440814821
Email seirrigationchittoor@gmail.com

Administrative Sanctions

Particulars (Ref.No)
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Sanction Authority

Sanction Date

Amount N/A

Technical Sanction Details

Technical Sanction Number

Technical Sanction Authority N/A   N/A
Sanction Date

Amount N/A
Year of SSR

Transaction Fee Details

Transaction Fee Payable to 'APTS ' payable at
Vijayawada (As per G.O.Ms No 4,Dtd 17.02.2015 IT&C
Dept)

29500(INR)

Bid Security Details

Bid Security(INR) Bid Security In Favour Of Mode of Payment

Rs.102800000.00 To be paid through Net
banking/RTGS/NEFT from the
Registered Bank Account or shall
be paid in the form of Bank
Guarantee in favour of the
Superintending Engineer,
Irrigation Circle, Chittoor

Online Payment,Challan
Generation,BG

Process Fee Details

Process Fee Process Fee Payable To

No Data Found. . .

Decrypter List

Department User Name Department Name Phone Number Email Designation Certificate
serial No

Certificate
Expiry

Mopati Surendra
Reddy

I & CAD 8125970125 seirrigati
onchitto
or@gma
il.com

Superintendin
g Engineer

1d9071 29/10/20
21 12:48
PM

Sankarapu
Venkata Naga
Bhushanam

I & CAD 8125970125 seirrigati
onchitto
or@gma
il.com

Deputy
Superintendin
g Engineer

1d90b8 29/10/20
21 12:54
PM

Tender Documents

S.No File Name File Description File Size (in Bytes) Uploaded Date

1 Vol 2 Tech Spec
Part A to D.docx

Vol 2 Tech Spec
Part A to D

1389376 04/03/2021 12:38
PM

2 Vol 3 Tech Spec
Part E.doc

Vol 3 Tech Spec
Part E

965632 04/03/2021 12:39
PM

3 5 TS BRs.pdf Technical
Sanction

378950 04/03/2021 01:01
PM

4 4 AA 2020ICAD
RT461.PDF

Administrative
Approval

64880 04/03/2021 01:03
PM

5 Vol I Tender
Document.docx

Vol I Tender
Document

1120634 04/03/2021 04:37
PM

Required Tender Documents Details
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S.No Documents Required from Contractor Stage Optional

1 Contractor Registration as per the Tender
Document

COMMON Mandatory

2 Copy of BG / Online payment towards EMD COMMON Mandatory
3 GST Registration Certificate and latest GST

return certificate of Government of Andhra
Pradesh

COMMON Mandatory

4 Copy of Permanent Account Number (PAN)
Card and copy of Latest Income tax returns
submitted along with proof of receipt

COMMON Mandatory

5 Proof of liquid assets in the shape of
Solvency certificates or credit facilities from
scheduled banks for the required amount

COMMON Mandatory

6 Transaction Fee Online Payment COMMON Mandatory
7 MoU / JV with NABL established laboratory

or establishing own laboratory
COMMON Mandatory

8 Check Slip to accompany the Tender COMMON Mandatory
9 PQ Statements I to VII COMMON Mandatory
10 Self Declaration sheet as per the tender

document
COMMON Mandatory

11 Any other mandatory documents in proof of
eligibility criteria as per tender document

COMMON Mandatory

12 FORM XX CHECK LIST AND SELF
DECLARATION FOR SELECTED PRE-
QUALIFICATION CRITERIA (TECHNICAL
AND COMMERCIAL)

COMMON Mandatory

General Terms and Conditions / Eligibility

General Terms and Conditions / Eligibility

See as per the uploaded tender document

General Technical Terms and Conditions (Procedure)

General Technical Terms and Conditions (Procedure)

See as per the uploaded tender document

Legal Terms & Conditions

Legal Terms & Conditions

See as per the uploaded tender document

Procedure for Bid Submission

Procedure for Bid Submission
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The bidder shall submit his response through Bid submission to the tender on eProcurement
platform at www.apeprocurment.gov.in by following the procedure given below. The bidder would
be required to register on the e-procurement market place https://tender.apeprocurement.gov.in
and submit their bids online. Offline bids shall not be entertained by the Tender Inviting Authority
for the tenders published in e-procurement platform.

The bidders shall submit their eligibility and qualification details, Technical bid, Financial bid etc.,
in the online standard formats displayed in eProcurement web site. The bidders shall upload the
scanned copies of all the relevant certificates, documents etc., in support of their eligibility
criteria/technical bids and other certificate/documents in the eProcurement web site. The bidder
shall sign on the statements, documents, certificates, uploaded by him, owning responsibility for
their correctness/authenticity. The bidder shall attach all the required documents for the specific
tender after uploading the same during the bid submission as per the tender notice and bid
document.

The Bidder shall also ensure prior to Final Bid submission that the Encryption certificate present
in the DSC Key token is the same as that mapped into his Profile page in the Eprocurement
system. Service provider shall not be responsible for Non-submission of Bid in case there is a
variance in the Encryption certificate between the Key token and the Uploaded certificate in the
Bidders profile in the Eprocurement system.

Registration with eProcurement platform: For registration and online bid submission bidders may
contact HELP DESK.

https://tender.apeprocurement.gov.in

Digital Certificate authentication:

The bidder shall authenticate the bid with his Digital Certificate for submitting the bid electronically
on eProcurement platform and the bids not authenticated by digital certificate of the bidder will not
be accepted on the eProcurement platform.
For obtaining Digital Signature Certificate, you may please Contact:

You may please Contact Registration Authorities of any Certifying Authorities in India. The list of
CAs are available by clicking the link https://tender.apeprocurement.gov.in/digital-signature.html#

3. Hard copies:

i) Vide ref. G.O.Ms.No.174, I&CAD dept dated:1-9-2008, submission of original hard copies of the
uploaded scanned copies of Proof of online Payment (Remittance)/BG towards EMD by
participating bidders to the tender inviting authority before the opening of the price bid is
dispensed forthwith.

ii) All the bidders shall invariably upload the scanned copies of Proof of online Payment
(Remittance)/BG in eProcurement system and this will be the primary requirement to consider the
bid responsive.

iii) The department shall carry out the technical evaluation solely based on the uploaded
certificates/documents, Proof of online Payment (Remittance)/BG towards EMD in the
eProcurement system and open the price bids of the responsive bidders.

iv) The department will notify the successful bidder for submission of original hardcopies of all the
uploaded documents Proof of online Payment (Remittance)/BG towards EMD prior to entering
into agreement.

v) The successful bidder shall invariably furnish the original Proof of online Payment
(Remittance)/BG towards EMD, Certificates/Documents of the uploaded scan copies to the
Tender Inviting Authority before entering into agreement, either personally or through courier or
post and the receipt of the same within the stipulated date shall be the responsibility of the
successful bidder. The department will not take any responsibility for any delay in receipt/non-
receipt of original Proof of online Payment (Remittance)/BG towards EMD,
Certificates/Documents from the successful bidder before the stipulated time. On receipt of
documents, the department shall ensure the genuinity of the Proof of online Payment
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(Remittance)/BG towards EMD and all other certificates/documents uploaded by the bidder in
eProcurement system. In support of the qualification criteria before concluding the agreement.

4. The GO. Ms. No. 174 -I&CAD dated: 1-9-2008

Deactivation of Bidders If any successful bidder fails to submit the original hard copies of
uploaded certificates/documents, Proof of online Payment (Remittance)/BG towards EMD within
stipulated time or if any variation is noticed between the uploaded documents and the hardcopies
submitted by the bidder, as the successful bidder will be suspended from participating in the
tenders on eProcurement platform for a period of 3 years. The eProcurement system would
deactivate the user ID of such defaulting bidder based on the trigger/recommendation by the
Tender Inviting Authority in the system. Besides this, the department shall invoke all processes of
law including criminal prosecution of such defaulting bidder as an act of extreme deterrence to
avoid delays in the tender process for execution of the development schemes taken up by the
government. Other conditions as per tender document are applicable.

The bidder is requested to get a confirmed acknowledgement from the Tender Inviting Authority a
proof of Hardcopies submission to avoid any discrepancy.

5. Payment of EMD:

It is mandatory for all participant bidders to electronically pay EMD Online by utilizing the
“Payment Gateway Service on E-Procurement platform". The Electronic Payment Gateway
accepts all Master and Visa Credit Cards issued by any bank and Direct Debit facility/Net
Banking/NEFT payment modes through ICICI Bank and/or Axis Bank Payment Gateways to
facilitate the transaction. This is in compliance as per G.O.Ms. 08 dated 08.05.2016. A GST of
18.00% + Bank charges on the transaction amount payable to APTS  shall be applicable. In
addition to this, Bidders can also pay the EMD through Download of PDF format of RTGS Challan
for respective Payment gateway and pay the EMD through their Parent Bank account. Once the
EMD is received by the EProcurement application, Bidders can automatically continue with their
Bid Submission online.

IMPORTANT NOTE REGARDING EMD PAYMENT:

1. Bidders are encouraged to use only Net banking facility for payment of EMDs as far as
possible for faster refunds in case of unsuccessful Bids for the Tender.

2. Bidders are advised not to use RTGS Challan downloads at the penultimate hour of Bid
submission closing as any delay by their banker would not enable Bid submission on the platform.
Please allow a minimum of 60 minutes for enabling “Continuation of Bid Submission” from the
time the Pool Account receives credit of the EMD from the Bidder’s Bank for both NEFT and
RTGS Transfers. For RTGS Transfers, the Pool Account can get immediate credit whereas NEFT
transfers would follow RBI Payment Cycle time.

3. Bidders are advised to pay EMD Online atleast T-1 or T-2 days before Bid submission closing
date (T= Bid submission closing date) to avoid last minute delays and denials of successful Bid
submission and to take care of any delays in Banking procedures.

Un Successful Bidder EMD Refund process: -

The bid is declared unsuccessful, under the following circumstances.
Bid submitted by the bidder is not the lowest bid.
Upon Finalization of the L1 Bid.
Technical Disqualification of the Bid in case of 2 cover system.
EMD paid but bid not submitted

EMD refund will be initiated by the Tender Inviting Authority directly and through Online only and
through the same payment channels as EMD received by the Department. (RTGS / NEFT /Credit
Card /Debit Card refund), within 30 days from the date of publishing the Decision / Result.
However, Vupadhi /GoAP will not be held responsible for the delays occurring due to banking
channels/procedures/processes of the respective vendor.

IMPORTANT NOTE REGARDING EMD REFUNDS:
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Bidders are requested to use discretion in their choice of payment channel for remittance of EMD.

Time taken for Refunds under Ideal conditions:

1. Net Banking / NEFT / RTGS Challan:  One (1) Banking Business Day from time of initiation of
refund by Tender Inviting Authority subject to RTGS/NEFT timings of RBI.
2. Credit card/ Debit card: 7-10 working days from time of initiation of refund by the Tender
Inviting Authority. However, this may be longer in case of certain bank cards. In case of delays,
bidders are requested to contact the Card issuing Bank for faster resolution.

6. Payment of Transaction Fee:
It is mandatory for all the participant bidders from 1st January 2006 to electronically pay a Non-
refundable Transaction fee to M/s. APTS , the service provider through "Payment Gateway
Service on E-Procurement platform". The Electronic Payment Gateway accepts all Master and
Visa Credit Cards issued by any bank and Direct Debit facility/Net Banking of ICICI Bank, Axis
Bank to facilitate the transaction. This is in compliance as per G.O.Ms. 13 dated 07.05.2006. A
GST of 18.00% + Bank charges on the transaction amount payable to APTS  shall be applicable.

7. Corpus Fund:
As per GO MS No.4 User departments shall collect 0.04% of ECV (estimated contract value) with
a cap of Rs. 10,000 (Rupees ten thousand only) for all works with ECV upto Rs.50 Crores, and
Rs. 25,000/- (Rupees twenty-five thousand only) for works with ECV above Rs.50 Crores, from
successful bidders on eProcurement platform before entering into agreement / issue of purchase
orders, towards eprocurement fund in favour of Managing Director, APTS . There shall not be any
charge towards eProcurement fund in case of works, goods and services with ECV less than and
upto Rs. 10 lakhs

8. Tender Document:
The bidder is requested to download the tender document and read all the terms and conditions
mentioned in the tender Document and seek clarification if any from the Tender Inviting Authority.
Any offline bid submission clause in the tender document could be neglected.
The bidder has to keep track of any changes by viewing the Addendum/Corrigenda issued by the
Tender Inviting Authority on time-to- time basis in the E-Procurement platform. The Department
calling for tenders shall not be responsible for any claims/problems arising out of this.

9. Bid Submission Acknowledgement:
The bidder shall complete all the processes and steps required for Bid submission. The system
will generate an acknowledgement with a unique bid submission number after completing all the
prescribed steps and processes by the bidder. Users may also note that the bids for which an
acknowledgement is not generated by the e-procurement system are treated as invalid or not
saved in the system. Such invalid bids are not made available to the Tender Inviting Authority for
processing the bids. The Government of AP are not responsible for incomplete bid submission by
users.

Location Details

Longitude Latitude

No Data Found. . .

Stages

S.No Stage Name Evalution Opening date Dependent Stage Name

1 PQ Stage 23/03/2021 03:30
PM

2 Commercial Stage 25/03/2021 11:00
AM

PQ Stage

3 TQ Stage 23/03/2021 05:00
PM

Previous Approval Comments
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Approver Name Designation Previous Approval Comments Comments On

Mopati Surendra Reddy Superintending
Engineer

Sir,
The Tender is herewith
resubmit for approval and
the same may please be
published in eProcurement
platform

04/03/2021 04:41
PM

K HARINARAYANA REDDY Chief Engineer tender assigned to
SE/IC/CHITTOOR

03/03/2021 09:35
PM

Mopati Surendra Reddy Superintending
Engineer

Sir, Tender is herewith
submitted for approval and
the same may please be
published in eProcurement
platform

03/03/2021 05:05
PM
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MINUTES OF MEETING OF THE STATE LEVEL TECHNICAL COMMITTEE HELD 

ON 17-04-2021 ON APPROVAL OF TECHNICAL AND PRICE BID FOR THE 

wORK OF FORMATION OF BALANCING RESERVOIRS 3 NOS. 1. 

FORMATION OF MUDIVEDU BALANCING RESERVOIR NEAR MUDIVEDU (V) 

IN KURABALAKOTA(M), 2. FORMATION OF NETHIGUNTAPALLI BALANCING 

RESERVOIR NEAR NETHIGUNTAPALLI (V) IN PUNGANUR (M), AND 3. 

FORMATION OF AVULAPALLI BALANCING RESERVOIR NEAR AVULAPALLI 

(V) IN SoMALA (M) OF CHITToOR DISTRICT UNDER EPC TURNKEY

SYSTEM".

Formation of Balancing Reservoirs 3 Nos. 1. Formation of 

Mudivedu Balancing Reservoir
Kurabalakota(M), 2.Formation of Nethiguntapali Balancing 
Reservoir near Nethiguntapali (V) in Punganur (M), and 3. 

Formation of Avulapalli Balancing Reservoir near Avulapali

(V) in Somala (M) of Chittoor District under EPC Turnkcy

Name of work:- 
near Mudivedu (V) in 

system". 

Estimate Value Rs. 2144.50 Crores, 

Approval sought for Approval of Technical and Price Bid evaluation, 

Name of the Chief Engineer: Sri K.Hari Narayana Reddy, 
Chief Engineer, NTR TGP, Tirupathi. 

K ** *k **** 

The Chief Engineer NTR TGP, Tirupath1 placed the proposal before the SLTC for 

approval of Technical and Price Bid evaluaticn for the work of "Formalion of Balancing 

Reservoirs 3 Nos. 1. Formation of Mudivedu Balancing Reservoir near Mudivedu (V) in 

Kurabalakota(M), 2. Formation of Nethiguntapalli Balancing Reservoir near 

Nethiguntapalli (V) in Punganur (M), and 3. Formation of Avulapalli Balancing 

Reservoir near Avulapli (V) in Somala (M) of Chittoor District under EPC Turnkey 

system". 

The Chief Engineer, NTR TGP, Tirupathi reported as follows: 

The Government of Andhra Pradesh accorded administrative approval vide G.O. 

RT.No. 461 of Water Resources (Projects.III) Department Dated: 02-09-2020 for the 

work of "Formation of Balancing Reservoirs 3 Nos. 1) Mudivedu Balancing Reservoir 

near Mudivedu Village in Kurabalakota Mandal 2) Nethiguntapalli Balancing Reservoir 

near Nethiguntapalli Village in Punganur Mandal 3) Avulapalli Balancing Reservoir near 
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Avulapall1 Village in Somala Mandal of Chittoor District under EPC Turnkey System for 

Rs. 2144.50 Crores. 

The Technical Sanction for the above estimate was sanctioned by the 

Chief Engineer, NTR TGP vide CE/TGP/TPT R.No.14/2020-21, Dt:18.01.2021 for 

Rs.2144.50 Cr respectively. 

The Hon'ble Judge, Judicial Preview, Guntur in Rc. No. 30(34)/J.PP/2020 

dated: 24.02.2021 approved the Tender Document with certain suggestions/ 

Corrections in the Tender Document 

The Chief Engineer approved the DTN & DTS proposal vide memo no. 

CE/NTRTGP/TPT/TS/T.6/IC Chittoor/Balancing Reservoirs-03, Dt:-03-03-2021 duly 

incorporating the recommendations of the Judicial Preview dt 24.02.2021. The 

Chief Engineer reported that all the recommendations and suggestions of the Judicial 

preview Dt:24.02.2021 were incorporated in the final Bid documents uploaded in the 

e-procurement platform and the conditions stipulated in the G.O. Rt. No.266, Finance 

(HR-V-TFR-A&L-EWF) Department Dated: 15-02-2021 should be incorporated in the 

Agreement. 

e-Procurement Tender Notice with reverse tendering has been invited by the 

Superintending Engineer, Irrigation Circle, Chittoor vide Tender Notice No. 

dated 03.03.2021 in e-procurement platform with IBM of 

Rs.1554,21,60,649/- for receiving bids online from 08.03.2021 11.00 AM to 

23.03.2021 03.00 PM. 

In response to the Tender Notice No.11SE/2020-21 dated:03-03-2021, the 

following 3 bidders have uploaded their Tender Documents on e-Procurement 

Platform, and they are as follows. 

1. M/s NECL RRCIIPL (OV), Hyderabad 

(M/s Navayuga Engineering Company Limited, Hyderabad having Joint 
Venture with M/s R.R.Constructions and Infra structure India Private Limited., 

Hyderabad) 

2. M/s Megha Engineering and Infrastructures Ltd., Hyderabad 

3. M/s HES Infra Private Limited, Hyderabad 
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The Technical Bid evaluation reports (3 Nos.) along vith the downloaded 

documents /credentials and additional information were scrutinived and al the three 

DIdders were found to be substantially responsive and the bidders are qualified in the 

evaluation of Technical Bid requirements, 

The price bid was opened on 30-03-2021 and it was found that L-1 bid 

value was Rs.1618,71,60,315.93/- which is @(+)4.15% excess over the 

ECV/IBM Value. Reverse Tendering e-Auction was conducted on 30-03-2021 from 

02.00 PM to 05.00 PM.. All the three bidders (1) M/s NECL RRCIIPL (JV), Hyderabad 

(2) M/s Megha Engineering and Infrastructures Ltd., Hyderabad and (3) 1M/s HES Infra 

Private Limited, Hyderabad have submitted their bids online and have participated in 

c-Auctioning. 

After completion of e-Auction, M/s NECL RRCIIPL (JV), Hyderabad have 

emerged as lowest. The Bid value of the L1 Firm is Rs.1553,96,73,916/-

@-)0.016%% Less than ECV value i.e. Rs.1554,21,60,649/-. The name of qualified 

bidder and percentage quoted by the bidder is furnished as below. 

SI.No. Name of the bidder Quoted Computed TCV 

Part I 

)0.016% Less Rs.1553,96,73,916/ M/s. NECL - RRCIIPL (V), 

Hyderabad on ECV 

The lowest bidder, M/s NECL RRCIIPL (JV), Hyderabad quoted an amount of 

Rs.1553,96,73,916/- (Rupees One Thousand Five Hundred Fifty Three Crores Ninety 

Six Lakhs Seventy Three Thousand Nine Hundred and Sixteen only) at () 0.016% less 

than the ECV value of Rs. 1554,21,60,649/- priced with SoR 2020-21. 

RECOMMENDATIONSs OF THE SLTC: 

The State Level Technical Committee examined the proposal of echnical and 

price bid evaluation for the work of "Formation of balancing reservoirs 3 nos. 1 

Formation of Mudivedu balancing reservoir near Mudivedu (V) in Kurabalakota(M), 

2.Fornation of Nethiguntapalli balancing reservoir near Nethiguntapalli (V)n 

Punganur (M), and 3. Forrnation of Avulapalli balancing reservoir near Avulapall1 (V) in 

Somala (M) of Chittoor district under epc turnkey system" in detail as submtted by 

the Chief Engineer NTR TGP, Tirupathi, and hereby approve the tender of M/s NECI 

RRCIIPL (JV), Hyderabad being the lowest bid for an amount of Rs.1553,96,73,916/ 

FreeText
84



(Rupees One Thousand Five Hundred Ffly Three Crore Nincty Six akl, eveiy 

Threc ThoUsand Nine Hundred and Sixteen only) at () 0.016%% le tht the 1 CV 

value of Rs. 1551,21,60,619/ priced with SoR 2020 21 

The agrcement may be concluded duly following the norms of model ¢ode of 

conduct 

The Chiel Engincer NTR TGP, Tirupati is requcsted to lake furlher oc*tY 

aclion accordingly 

thgineer-in-Chicf (Irrigatioh). hnical 
(Chairman, SLTC) 

Commissioner, 
pmmissionérate of Tenders 

(Member) 

te Lerel e 

Chief Engineer, 
0ate:./49 

UAoora) 
SI.No:.TR TGP 

Central Design Organization Dena
(Member) 

ectdr Works 'tcounts 

(Member) urces Oe 2rtmeil 

Chief Engineer 

NTR TGP, Tirupathi 

(Member Convener) 
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GOVERNMENT OF ANDHRA PRADESH
WATER RESOURCES (Projects.III) DEPARTMENT

 
Memo.No. ICD01/446/2021-PROJ-III(1374931)           Dt:23/03/2021

 
Sub
:-

WRD – Formation of Avulapalli Reservoir near Avulapalli Village in Somala
mandal in Chittoor Dist of Andhra Pradesh without Environment Clearance
and mandatory approvals by Union Environment Ministry – Report called for
-  Reg.
 

Ref:
-

1)Email  dated:13.03.2021  received  from  the  Chairman,  Ministry  of  Jal
Shakti, D/o. Water Resources, RD & GR, Central Water Commission, Govt.,
of India, Lr.No.A-46011/1/2019/VIPRef/M&A(AP), Dt:12.03.2021 along with
the representation of Residents & Farmers of Avulapalli Panchayat.
 2.Representation  from  Residents  &  Farmers  of  Avulapalli  Panchayat,
Dt:26.06.2020.

 @@@@
 

Copies of the references cited are sent herewith to the Chief Engineer, NTR
TGP, Tirupati and he is requested to examine the issue as per rules and take
necessary action accordingly.
 
                                                      Kali Kumar Mvl
                                                 Additional Secretary To Govt 
                                                      
To
The Chief Engineer, NTR TGP, Tirupati. (w.e.)
                                                                              
                               //Forwarded::By Order//                                              
  
                                                                                                                      
                                                                                       SECTION OFFICER 

File No.ICD01/446/2021-PROJECTS-III
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